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Minister is lolnl 10 propose 10 the Govern-
ment 10 lift these rules so far us hotel. 
under his ch,ar,e in the country ure 
concerned? 

DR. KARAN SINOH: I have also 
the 1I00d fortune to belonll to the honour-
able fellowship of teetotallers just like the 
hon. Member. Our policy is, that as far as 
possible, curbs upon foreillD tourist. should 
be removed. Certain restrictions have in 
fact been removed fo,· foreillner. and we 
arc servina them. That is all I can say. 

SHRI SRADHAKAR SUPAKAR: Is 
it a fact that on account of rhis rule there is 
temptati.'n amongst our Indian people also 
to be auests of foreiaDers in this hotel? 
May I know whether the separate room 
whkh serves liquor serves only foreign 
liquor or also country liquor? 

DR. KARAN SINGH: The tempta-
tiuns of the flesh are many and varied, alld 
whenever there is a rule there Is always Ihe 
temptation to break it. Hut that docs not 
me .• n that the rule itself should be abolish-
ed. As far as the actu"1 brand of the 
liquor served in the rooms is concerned '" 
I said. being a teetotaller myself. I must 
ptcaJ complete igoorance. If the hOIl. 
Member is p.lflicularly intere,tel, I will 
furnish him with the information. 

SHRI HEM BARUA: AI a Minister 
he should khow all about It. 

SHRI TENNETI VISWANATHAM: 
May I know whether all these restrictions 
apply only to outsiders or they apply 10 
Members of Parliament and members of the 
Cabinet also 1 

DR. KARAN SINGH: The law of the 
land applies to everybody_ 

MR. SPEAKER: Let us not lei 
intoxicated with this question! Next 
questlon_ 
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THE MINIS fER OF EDUCATION 
AND YOUTH SERVICES (DR. V. K. R. 
V. RAO): (0) The Institute has m .. de a 
rew ElectriC'll Resistivity meters and 
Seism;c Timers. These instruments provide 
information about the electrical and el l~t  
properties of Ihe sub·surf.ce strata. Under 
favourable conditions, this informat iolt can 
be Interpreted in terms of the nature and 
elltent of underaround wlter. 

(b) No, Sir. 
(c) Doe3 not arise. 
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DR. V. K. R. V_ RAO: I entirely 

a,roe with the hOD. Member about the 
importance (If locatina underRround w,uer 
re",-,urce&. But 1 mU!Jt point uul 10 him 
that the Geololical Survey uf India " 
entrusted with this function. They hdve 
five rc,ional .rnund water <livi,ion., dist ri-
hllted all ovcr the country f"f ""e .. ,na Ilu-
.roond ... Ier polentl.1 and .... 0 to c.rry 
OUI lOme lest drilllna. Arter they havo 



done tbls, ir tbey rlDd It worthwhile, then 
the exploratory tube-wells oraaDisatioD of 
the Ministry of Food aDd Agriculture takes 
up the question how water can be actually 
produced As far as the Geophysical 
Research IDstitute is conceroed, it is not 
a survey organisatioo. It makes its services 
availablt by way of tecboical advice to the 
Geolollical Survey. 
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DR. V. K. R. V. RAO : I wish I 
were in a position to give such an assu-
rance. What I shall do is to get In touch 
with my colleague in the other Ministry to 
find out what is the coordination DOW 
obtaininll· 
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DR. V. K. R. V. RAO : Becauae of my 
t8noranee and my stupidity. A. I 
W.I sayln.. I sball uk tbe GeoICIIk:aI 
Survey of India, whlcb la under tbe 

(),al A'II .. " • 
control of the Mini_try, of Patroleum 
and Chemical< and Mines and Metals. aDd 
the ~ lo to  Tubewells Organisation, 
which is UDder the Ministry of Agriculture, 
what is the coordination botween them and 
how rar the services of the leoph),sical 
iostitue can be used for the purpose of 
drawing up a comprehensive ground wate r 
plan for India, an objective witb which I 
am In total alreement. 

SHRI BISHWANATH ROY: May 
I know whether any State Government has 
expressed a desire to utilise the services of 
the Geophysical Institute; if so, what steps 
are beina taken in that direction? 

DR. V. K. R. V. RAO: No orlanisa-
lion has specifically wanted the Geophy-
sical Institute to do any survey for them 
but the iostruments which have been 
prepared by them are being used by the 
Department of Geology, Government of 
Mysore, for around water survey. 

Corporatioo's ~  OutstandlnK aplnst 
the Centre 

+ 
·335. SHRI YAJNA DATT SHARMA: 

SHRI MANIRHAI I. PATEL: 

Will the Minister of HOME AFFAIRS 
be pleased to slate: 

(a) whether Government', attention 
has been invited to the statement made by 
certain Councillors of the Delhi Municipal 
Corporation to the effect that there will be 
no need for fresh civic taxation in the 
capital if the Central Government pays all 
outstanding dues to tbe Corporation during 
the ensuIng financial year; 

(b) if so, the reaction of Governmenl 
thereto; 

(c) tbe nature of the dues held up 
and the total amount thereof; and 

(d) the reasons for the delay in !be 
payment of thele dues and the time likely 
to be taken to clear Ihe dues 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA) : (a) 10 
(d): A ,tat_nl I. laid on lbe Table of 
tbe HoUle. [PI.'" I. U",.",. s., No, 
L/T- 241/69 ], 




